CENTRAL ADMINISTRATIVE TRIBUNAL
LUCKNOW BENCH, LUCKNOW

Original Application No. 327/2011
This, the 12th day of August, 2011
HON’BLE JUSTICE ALOK KUMAR SINGH, MEMBER (J)

M.S. Siddiqui aged about 52 years son of late Shri M.P.
Siddiqui, Resident of E-4,Extension (FI Tower) 37 Cantt
Road, Lucknow.

Applicant.
By Advocate: Praveen Kumar

Versus

Union Of India through :-

1. The General Manager, Northern Railway , Baroda
House, New Delhi.

2. The Divisional Railway Manager, Northern Railway,
Hazratganj, Lucknow.

3. The Sr. Divisional Mechanical Engineer (O&F)
Northern Railway, Hazratganj, Lucknow.

4, The Sr. Divisional Personnel Officer, Northern
Railway, Hazratganj, Lucknow.

Respondents.

By Advocate: Sri Ashok Kumar

ORDER (Dictated in Open Court)

By Hon’ble Shri Justice Alok Kumar Singh, Member (J)

Heard.
2. This O.A. has been filed saying that applicant has
developed some hearing problem and he is also suffering
ailment pertaining to liver and abdomen, for which
relevant medical certificates have been brought on record.
He, therefore, made representations before the respondents
on 31.8.2010(Ann.A-3), 3.3.2011 (Ann. A-4) and 5.7.2011
(Ann. A-6) saying that he may be posted at any place except
the control office but the respondents have not taken any

decision till date.
3. From the other side, M.P. No. 1953/2011 has been

moved for taking preliminary objection on record. It is to the

AL



effect that the applicant was initially appointed as Clerk on
8.7 1986 and according to O.A. itself, the representations
are still pending. Therefore, it is said that the O.A. is barred
under section 20 of the AT Act, 1985. In view of the
aforesaid facts and circumstances, this O.A. is disposed of
finally with a direction to the respondents to finally decide
the aforesaid representations dated 31.8.2010, 3.3.2011
and 5.7.2011 by passing a well reasoned and speaking
order expeditiously preferably within 2 months from the

date of receipt of copy of this order. No costs. (
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